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seriously.   With the hope that the Government would   consider it seriously, I 
withdraw my Resolution. 

The Resolution was, by leave, withdrawn. 

SPECIAL MENTIONS 

THE DEPUTY CHAIRMAN : Now, we have another problem to solve. 
There are about 30 Special Mentions. Now, as the Special Mentions have 
been given in writing — as we did in the last Session — if the Members 
oblige, they could lay it on the Table of the House. Your written statement 
will be considered as spoken in the House, and I assure you that they will be 
sent to the concerned Ministries. Have I the permission of the House to do 
so? 

SHRI PRANAB MUKHERJEE (West Bengal) : Madam, as per the 
practice, you read out from the Chair, the names of the Members and the 
subject on which they have given their Special Mentions. Thereafter, it will be 
laid. In this way, the concerned Member and the House also know as to 
whose Special Mentions have been laid on the Tabie of the House. This will 
take hardly two-three minutes. You read out the names of the Members and 
the subject; and thereafter, they will be laid on the Table of the House. 

THE DEPUTY CHAIRMAN :   Okay; now, I will read it. ...(Interruptions). 

Ǜीमती सरला माहेǚरी (पȎǙमी बंगाल): महोदया, मȅ आप से एक िनवेदन करना 
चाहंूगी। मुझे इस मȂ कोई आपȎǄ नहȒ थी....(Ëयवधान)... लेिकन यह Îपेशल मȂशन दूसरी तरह का 
है। Ģधान मंĝी जी भी यहा ंपर बैठे हुए हȅ। मȅ नहȒ समझती िक इस को टेिबल पर रखने की जǗरत 
है।...(Ëयवधान)... मडैम, यह मिहलाओं का मामला है और आप सदारत कर रही हȅ।....(Ëयवधान)... 
यह बहुत ही गंभीर मामला है, इसिलए मȅ ने आप से अज« की। 

उपसभापितः मȅ आप की बात की गंभीरता को समझती हंू, मगर मȅ एक ए¯सेÃशन कǗंगी 
तो मुझे सब के साथ करना पड़ेगा, नहȒ तो मेरी ईमानदारी पर लोगȗ को शक होगा। इसिलए बेहतर 
होगा िक मȅ ये सब नाम पढ़ दंू। अभी Ģणब मुखजȓ साहब ने इस के िलए िर¯वेÎट की और करे¯ट 
सॉÊयशून बताया तािक यह हो जाए। अब अगर हम उस से थोड़ा भी िडिवएट करȂगे तो िफर मȅ िकस 
बुिनयाद पर दूसरȗ से कहंूगी िक आप मत बोिलए।....(Ëयवधान)... 

SHRI EDUARDO FALEIRO (Goa) : Madam, I am on a point of order. I 
would like to know whether a Member who is not present in the House can 
make a Special Nlention.   This will be wonderful. 
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5.00 P.M. 

THE DEPUTY CHAIRMAN : He has given the text in writing. I wish all 
the Members, whose Special Mentions were admitted for today, were 
present here.   But anyway, Shri Dipankar Mukherjee is here. 

 संसदीय काय« मंĝी तथा सूचना ĢौǏोिगकी मंĝी (Ǜी Ģमोद महाजन): वह आ भी सकते 
थे। 

उपसभापितः कौन जाने वह आ भी जाते। यहा ंशुǗ करते तो लोग देर तक आते रहते है। 

 

SHRI K.K.BIRLA : Accident rate of MIG fighter planes. Shri Suresh 
Kalmadi to associate. 

SHRI DIPANKAR' MUKHERJEE : Revival of Durgapur (West Bengal) and 
Barauni (Bihar) units of Hindustan Fertilizer Corporation; 

SHRI NANA DESHMUKH"7 Disastrous situation of population. 

SHRI RAMACHANDRA KHUNTIA : Need to increase frequency of Oriya 
News from Bhubaneshwar Doordarshan. 

SHRI K.B. KRISHNA MURTHY : Need to have a Regulatory mechanism 
for governing packed products. 

SHRI V.V. RAGHAVAN : Need to take up work on Guruvayur-
Kuttippuram Railway line. 

SHRI S. NIRAIKULATHAN : Need to lay a new broad gauge Railway line 
between Manamadurai and Tuticorin via Kamudhi. 

SHRI MOOLCHAND MEENfr : Need to Sanction a new Railway line 
between Dhoulpur and Gangapur city. 

SHRI P. SOUNDRARAJAN : Need of Legislative protection to innocent 
public hoodwinked by misleading/tricky advertisements in the media. 

SHRI SATISH PRADHAN : Need to set up Gold Bank of India. 

SHRI C.P. THIRUNAVUKKARASU : Huge primary market fraud" on 
investors. 
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SHRI B.J. PANDA : Increasing Naxalite activities in four Southern 
districts in Orissa. 

SHRI LEKHRAJ BACHANI : Failure of States to utilise Central 
Government Funds for Rural Schemes. 

SHRI SURESH PACHOURI : Concern expressed by the Cabinet 
Secretary over important policy related decisions. 

PROF. RAM GOPAL YADAV : Need to increase the limit fixed for 
defining creamy layer under reservation meant for OBCs. 

DR. C. NARAYANA REDDY : Decaying heritage articles in British 
Museum. 

SHRI W. ANGOU SINGH : Apprehension of extinction of precious 
Sangai deers from the Keibul Lamjao National Park, Manipur. 

SHRI V.P. DURAISAMY : Condition of Malayalee Muslims stranded in 
Pakistan. 

SHRI N.K. PREMACHANDRAN : Closure of Hindustan Petroleum 
Corporation at Panmana Kollam, Kerala. 

SHRI SURYABHAN PATIL VAHADANE : Atrocities by police in Bihar on 
dalit women and children. 

SHRI KHAGEN DAS : Need of Immediate deployment of Army and BSF 
in Tripura, construction of border fences and funds for modernising the State. 

SHRI SANTOSH BAGRODIA : Drought in Rajasthan. 

SHRI K. RAMA MOHANA RAO : Need for Revival of IDPL. 

SHRI EDUARDO FALEIRO : Need for Implementtion of the 
recommendation the Report of the National Steering Committee on Textbook 
Evaluation. 

SHRIMATI KUM KUM RAI : Destruction due to floods in Bihar. 
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SHRI R.K. ANAND : Stripping of a woman at village of Raipur District for 
contesting Panchayat poll.   That is very condemnable. 

SHRI RAJ MOHINDER SINGH : Need for development of the areas of 
Punjab on the Indo-Pak border. 

SHRI BHAGAT RAM MANHAR : Need to start operations at the Korba 
Coal based fertiliser plant. 

SHRIMATI SARLA MAHESHWARI : Decision of Government of Uttar 
Pradesh to withdraw a case relating to dowry. That is also a very serious 
matter. 

Ǜीमती सरला माहेǚरीः मडैम, यह बहुत गंभीर मामला है और मिहलाओं से सबंंिधत है। यह 
पहली बार हुआ है.....(Ëयवधान)... 

THE DEPUTY CHAIRMAN:   Kindly wait.   ...(Interruptions)... 

SHRI R. MARGABANDU: Plight of tea-growers in Tamil Nadu. 

ठीक है, आपकी बात भी हो गई। 

Ģधान मंĝी जी, जो डावरी का वसे िवदĚा हुआ है, बहुत सीिरयस बात है। मुझे भी उसके बारे 
मȂ पता चला है, जो सरला माहेÌवरी जी ने मामला उठाया है। आप Îवयं उसके बारे मȂ जाचं करȂ 
¯यȗिक डावरी डेथ के जो केिसस होते हȅ अगर उनको इस तरह से िवदĚा कर लȂगे तो िफर 
मिहलाओं का तो कोई Ģोटे¯शन रह नहȒ जाएगा। इसिलए आप कृपया खुद Áयान दȂ िक जो 
मिहलाओं के िवषय से सबंंिधत बातȂ हȅ, खास तौर से जैसे कपड़े उतार देते हȅ, अगर ये जारी रही तो 
कौन मिहला पाȌलयामȂट के या असेÇबली के इले¯शन लड़ेगी। हमारा आर©ण मागंने का कोई 
फायदा नहȒ है, अगर इस तरह का Ëयवहार मिहलाओं के साथ होगा। तो आप कृपया खुद Áयान 
दीिजए। 

Ģधान मंĝी (Ǜी अटल िबहारी वाजपेयी): उǄर Ģदेश सरकार से इस बारे मȂ पूरी जानकारी 
मागंी गई है। जो कुछ हुआ है और जो समचार अखबारȗ मȂ आया है, उससे तो लगता है िक यह काम 
नहȒ होना चािहए था। िकन पिरȎÎथितयȗ मȂ यह हुआ है, इसका उǄर Ģदेश सरकार ÎपÍटीकरण 
करे, इसके िलए कदम उठाए गए हȅ। 

उपसभापितः शुिĎया Ģथान मंĝी जी। 

Now, I have to read out what work we did and what we should have 
done during the few days we met. 
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